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THE GIOA APPR61PRIATION BBLL, la 

(Bill ~ 0 . ~ 8  of 1994) 

A 
B I U  

to authorise payment and appropriation of certain sums from and out 
of the Consolidated Fund of the State of Goa for the services and 
purposes of the financial year 1994-95. 

BE it enacted by the Legislative Assembly of Goa in the Forty-fifth 
Year of the Republic of India as follows: - 

1. Short Mtle. --This Act may be called the Goa Appropriation 
Act, 1994. 

2. Issue of Rs. Y,83,28,41,000 out of the Consolidated F u d  of the 
State of Goa for the f i n a h 1  year 1994-95. - F'rom and out of the Con- 
solidated f i n d  of -the State of Goa there may be paid and applied sums 
not exceeding those specified in colurjnn 5 of the Schedule, amounting in 
the aggregate to the sum of seven hundred eighty three crores twenty 
eight lakhs and forty one thousand rupees towards defraying the several 
charges which will arise for payment during the financial year 1994-95 
in respect of the services and purposes specified in column 2 'of the 
Schedule. , .  

3. A olpriation. -The sums authorised to be paii? a d  applied 
from an d""" out of the Consolidated Fund of the State of Goa by this 

-Act shall be appropriated for the services and purposes expressed , - < .  in 
the Schedule in relation to the said financial year. . -- 
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Swns not exceeding 

No. of Charged on 
Demand Sbrvices an& purp~ses Voted by the Consoli- 

Assembly .dated Fund Totzl 
of the State 

. - oi' Goe - 

1' 2 3 ' 4  33, - -- - 
, " 

O&. 3% t h w a d s )  

1. State Legislature . . . . . . . . .  - 60,W 6,OO ' 66,OO 

. . . . . .  - U Q V ~ ~ Q F  (Appropiation) - - $S,@P 53,OQ 

3. A W s W t i s q  af Jusftce . . .  ' lt%,W . - ;1~&4,00 
. - 

4. Electiom . . . . . . . . . . . .  1,78,aO ' - . . *, 
'1,78,'~ 

b. Land Revenue . . . . . . . . . . . .  l,@,W - 1,08,00 

. . . . . . .  6. Stamps "and Registratfdn 43,OO - - - ~- - * .  - - 
49,m 

?. Stqte Reisg . . . . . . . . . . . . .  ~ ~ s . 6  - - - - %,do 

. . . . . . . . . . . . .  8. Saleg Tam 8S7e0 - %,a0 

9. Taxes on Vehicles . . . . . . . . .  34,OO - . &,W 

1. Other Tpw mci IWier . . s . . . . . . . . ~  L&t@O . . . - , - 14,033 
- .  

sfsL,otr- . 1 .  Sewetafiat . . . . . . - . . . . . .  - t,2E5,0(1 
, - 

- Interest Payrnentg (Apy~&ql@tion). .. - .tWW,od, 2 98,&V,W 
, - Public Servicp co&ssion (Appro- 

priation) . . . . . . . . . . . .  - a9,OO 29,0d 

S.2. District ~'dministration . . . . . . -  3,1Q,W - 3,10,06' 

13. Treasury and Accounts Administra- 
tion ... . . . . . . . . . . . .  1,91.,00 - 

. 14 Police ... . . . . . . . . . . . .  13,36,08 - 
15. Jails ... ... . . . . . . . . .  65,W - 

26: Supplies and Disposals . . . . . .  &oo . - 
17. Stationery anid printinp . . . . . .  X,40,04) - 
18. Public Wmb . . . . . . . . . . . . .  22,01,20 . - 
19. Other Adininfstrative Services ... 2,216,Oo , . - 
20. Pension . . . . . . . . . . . . . . .  13,W,O . - 13,P6,0 

21. M i s c e l l a n ~ s  General Services ... 10,00,00 - - - 1 0 , ~ , 0 0  

22. General Education . . . . . . . . .  S8,12,4fi 8%J2,46 

S3. Technical Education . . . . . . . . .  11,4914 11,49,14 



, .  _ (Rs. in thmtmnds) 

21: Sports and Youth Servic SO,@O , 3,37,50 

. . . . . .  25. Art p d  Culture ... 3,9Z,@Fi . --A. 3,9!2$8 

26. 1 Medical and Public Health ... ... 42,84,62 8,OO 42,92,62 

27. Family Welfare ... . . . . . .  1,23,00 - 1,23,00 

... 28. Water Supply and Sanitation 40.85,OO - 40;85,W 

29. Housing ... . . . . . . . . .  ... 3,47,10 - - 3,47,40 

\ 30. . Urban Development ... . . . . . .  4,40,00 

31. Iniormatfon and publicity . . . . . .  94,On 

32.' Welfare of Scheduled Castes, Sche- 
duled Tribes and Other Backward 
Classes . . . . . .  . . . . . .  7t35  

- *  . 
33: . Labour 'and Employmerit . . . . . .  4,47,86 - 4,47,?6 

34. Social Security q d  Welfare . . . . . .  6,69,12 - - 6,6932 

35. Nutrition . . . . . . . . . . . .  - 1,13,50 
F . 

36. Relief m account of Natural Cal 
L .  m i t i s  - . . . . . . - . . . . . .  - i,w,~o 

. . . . . . . . . . . . .  37. Agriculture T,83,37 - 7,03p7. 

38. Soil and Water Conservati~n ... 87,50 - 8?,50 

39.' m a 1  l!Tusbandry . :. ' ... ... 4,1 4,14,85 

... 40, A ?a& Development 36,W - 
.* I. 

36,W . , 
41.  ish her lei ... . . . . . . . . .  3,12,16 - 3,12,16 

... . .4X. . Forestry Wild Lifer :., 4,35,90 _ .- 4,35,90 

43. Fmd, Storage and Warehousing , . . 
44. Agricultural Research and Education 

46. Cooperation ... ... ...# ... 
46. ~ a r k ' e t i n ~  and Quality Control ... 

47. Rural Emproyment ... . . . . . .  
48. Community Development and Pan- 

. . . . . . . . . . . . .  chayats 

49. Special Area Programme . . . . . .  
30. Major and Medium Irrigation ... 

51. Minor Irrigation ... . . . . . .  
... 62. Command Area DeveSopment %,68,00 

... m: mood Control and brainage ,43,60 

.ti&, Energy . . . . . . . . . . . . . . .  1,14,56,6 14,56,68 



1 

1 - 2 3 4 5 - p- 

(Rs. i w  thousands) 

55. Nm-Conventional Sollrces of Energy 37,M - 37,50 

56, Village and Small Industries ... 5,33,(M - - 5,33,Q7 

57. Industries . . . . . . . . . . . .  Z,22,00 - ; ?,za,OO 
. -  , 

58. . Mining . . . . . . . . .  . . . . . .  24,W , - 24,OO 

59. Ports and Lighthouses . . . . . .  88,OO - 88,OQ 

... 60. Roads and Bridges . . . . . .  28,50,00 - z~,m,oo 

. . . . . . . . .  61. Road Transport 1,15,00 - 1,15,00 

62. Inland Water Transport . . . . . .  5,71,00 - 5,,11;00 

63. Other Scientific Research . . . . . .  60,O - 60,OO 

64. Ecology and Environment . . . . . .  20,OO - 20,OO 

65. Tourism . . . . . .  . . . . . .  S,45,00 . %@@ 3,47,00 

66. Census, Surveys mcl Statistics ..: 1,08,00; - 1,018,OO 

6'7. Civil Supplies . . . . . .  . . . . . .  39,O - 39,043 

... 68. Other General Economic Services 5 0 0  - a 22,OQ 
- Public Debt (Appropriation) ... - 1,30,63,35 1,30,63,35 

- "69: . Loans and Advances -to State Go-. 
vernment Servants, etc. . . . . . .  3,84,00 - 3,84,00 

GRAND TOTAL . . . . . . . . .  5,72,35,M 8J0,93,35 7,83,28,41 

Revenue . . . . . . . . .  4;09,59,&2 79,55,00 4,89,14,82 

Capital, Public Debt and Loans . and Advances . . . . . .  1,62,75,24 2,51,38,35 2,M,f 3,59 



to authorise payment and appropriation of certai~.surns from and out 
af the Consolidated Fund of the State of Goa for the services of a pzrt 
of the financial year 1994-95. 

, 
(As passed by the Legislative -4ssemwly of Goa) 

< 


